MP CM vows
to ensure due
respect due to
public
representatives

STATESMAN NEWS SERVICE
BHOPAL, 27 APRIL

Madhya Pradesh ChiefMin-
ister Dr Mohan Yadav has
said thatelected public rep-
resentatives, includingMLAs
and membersofParliament
-(MPs), have ahigher standing
than the chief secretary
accordingto the Union gov-
ernment’s protocol order,
and hencethe BJPstategov-
ernment will ensure the
respect due to them.

Inthiscontext, heinformed
that the Madhya Pradesh
governmenthad takenapos- |
itivestep by issuing necessary
directives for ensuring due
respectto theelected public
representatives. Theinstruc-
tions were framed in accor-
dance with the estabh’.gxed
protocols during previous
governments but theircom-
pliance wassometimesneg-
lected knowinglyorunknow-
ingly. “The position ofelected
representatives, including
MLAs and Members of Par-
liament, is above the chief
secretary, as per the protocol
rules of the union govern-
ment,” the C rted.

“Fresh directives have

" now been issued to enforce
these arrangements effec-
tively,” he added.

Dr. Yadav emphasized
thatbothtraditionandrules
mandate due respect for
public representatives, and
the state governmentis seri-
ously committed to ensuring
strict adherence to these
norms. “Givingdue respect
to public representatives is
not only the tradition but is

. also mandated by the law,
and our government will
ensure that,” the CM main-
tained. y
. The chief minister's
remarks came a day. after

| the Opposition Congress

| raisedstrongobjectionstoa

| circular issued by Director
General of Police (DGP)
KailashMakwana, directing
all officers in uniform to
salute MLAs and MPs while
greeting them.
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After completion of Phase 1
ofJoint EEZ surveillance with
the National Coast Guard
(NCG), Mauritius, as part of
deployment to the South
Western Indian Ocean, Indian
Naval Ship Sunayna (10S
Sagar ) arrived at Port Louis
Harbour, Mauritius. The ship

with 44 naval personnel from
nine friendly foreign nations
of the Indian Ocean Region
(IOR), including two officers
and sixsailors from the Repub-
lic of Mauritius.

Astatement from the Naval
spokespersonstated that the
initiative underlines the Indian
Navy’s continued efforts to
enhance interoperability,
mutuallearning, and regional
maritime security in a spirit
of collective growth and coop-
eration.

" During the port call, the

setsail from Karwaron 5April -

Commanding Officer, 10S
Sagar, will call on the Com-
mandant, National Coast
Guard, the Commissioner of
Police and the High Com-
missioner of India. Various
activities are planned during
thetwo-day port call, including
the visit by the ship’s crew to
the Maritime Air Squadron,
Special Mobile Force Squadron
and the Police Helicopter
Squadron. The ship will be
open to visitors on 27 April.
Activities like trekking, Joint
Yoga session and friendly
sports fixtures have also been
planned during the ship's
stayat Port Louis, the statement
read.

‘V

On departure, the ship
will, undertake phase 1I of
Joint EEZ surveillance with
the NCG Mauritius and, upon
completion, proceed to Port
Victoria, Seychelles. INS Sunay-
na, a state-of-the-art Saryu
class NOPV, is designed for
anti-piracy operations, mar-
itime surveillance, and HADR.
The ship is equipped with
mediumand close-range gun-
nery weapons and modern
electronic warfare suites,
including missile defence .
measures. She can also carry
ahelicopter, which enhances
her operational and surveil-
lance capability, the spokesper-
son added.
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FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process)Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF ROOPAM TEXTILES
TRADING PRIVATE LIMITED

& PARTICULARS

DETAILS

Nam-é of corporate debtor

Roopam Textiles Trading Private Limited

Date of incorporation of corporate debtor

22.04.2004

incorporated/registered

Authority under which corporate debtor is

Registrar of Companies Cuttack, Odisha

NEBIREEE

Corporate Identity No. / Limited Liability

U181010R2004PTCO07579

Identification No. of corporate debtor

Address of the registered office and principal
office (if any) of corporate debtor

One, Janpath, Kharvel Nagar, Bhubaneswar-
751001

Date of closure of Insolvency Resolution Process

25.04.2025

Liquidation commencement date of corporate debtor

25.04.2025

Name and registration number of the insolvency
professional acting as liquidator

CA Payal Agarwal
Registration No.-
IBBIIPA-001/IP-P-02254/2021-22/13571

Address and e-mail of the liquidator, as registered
with the Board

Old College Lane, Nimchouri, Cuttack, Odisha-
753002
Email |d- agarwalpayal2008 @gmail.com

10.

Address and e-mail to be used for

correspondence with the liquidator

Old College Lane, Nimchouri, Cuttack, Odisha-
753002
Email Id- roopam.cirp@gmail.com

11.

Last date for submission of claims

25.05.2025

AN

Notice is hereby given that the National Company
commencement of liquidation of the Roopam Textiles Trading Private Limited on 25.04.2025 under
section 33 of the Code.

The stakeholders of Roopam Textiles Trading Private Limited, are hereby called upon to submit
their claims with proof on or before 25.05.2025 to the liquidator at the address mentioned against
item No.10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Registration No.- IBBI/IPA-001/IP-P-02254/2021-22/13571
Liquidator, In the matter of Roopam Textiles Trading Private Limited

Law Tribunal, Cuttack bench has ordered the

Sd/- CA (IP) Payal Agarwal

AFA Valid till 31st December, 2025

Place : Cuttack ™\
Date: 28.04.2025
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By virtue of an affidavit

before’ The Executive. :
Magistrate. Pipili, dated:

25.04.2025, | Soumya |'
Ranjan Behera, Address:
village- Sunapada, Po-
Haripur, Ps- Pipili, Dist-
Puri, Odisha, PIN-752104, |.
declare that | have|
changed my name from|
Soumyaranjan Behera to
'|Soumya Ranjan Behera.
Henceforth, | shall be
known as Soumya Ranjan
Behera for all purposes.

Sd/- Soumya Ranjan Behera
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